Regarding crop loans of farmers
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Sir, I request that the crop loans should be treated on a par with the other cash
credit loans. To get interest subvention benefit, farmers have to pay their entire
loan amount by 31* March every year. This is unfair because the farmers have to
often sell their produce at lower prices to meet this deadline. In contrast to other
industries, they need to maintain the sanctioned loan amount to renew their cash
credit loans and have to pay the full amount.
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